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caNed in this regard; and 

(8) if so, the details thereof? 

THE MINISTER OF ENERGY AND 
MINISTER OF CIVil AVIATION (SHRI ARIF 
MOHAMMAD KHAN): (a) Rajkot and 
Bhavnagar are airlinked with Bombay both 
by Indian Airlines and Vayudoot services. 
The Delhi-Rajkot link of Indian Airlines is 
suspended at present due to severe capac-
ity constraints. Vayudoot has no plans to 
airlink Bhavnagar and Rajkot with Deihl. 

(b) and (c). Indian Airlines has received 
requests for restoration of the Delhi-Rajkot 
with Delhi. 

Rajahmundry Railway Station 

4250. SHRIMATI J. JAMUNA: Will the 
Minister of RAILWAYS be pleased to state: 

(a) whether there is any proposal to 
expand the Rajahmundry Railway Station in 
the South Central Railway; 

(b) if so, the details thereof: and 

(c) the amount earmarked in the current 
year budget for this purpose? 

THE MINISTER OF RAILWAYS (SHRI 
GEORGE FERNANDES): (a) The work of 
additions/alterations and extension of the 
station building has been sanctioned at an 
estimated cost of Rs. 17.39 lakhs. 

(b) Following works are proposed under 
this scheme:-

(i) Provision of modernised refresh-
ment room and reservation unit in 
the existing building. 

(ii) A new double storey building com-
prising upper class waiting room 
for ladies and gents, 6 No. retiring 

rooms, 10 bed dormitory and a 
modem restaurant. 

(c) During 1989-90 As. 8.24lakhs were 
earmarked for this work and the proposed 
outtay for 1990-91 is Rs. 9.15 lakhs. 

Belgaum-Ralchur Railway Line 

4251. SHRI S.T. PATIL: Will the Minis-
ter of RAILWAYS be pleased to state: 

(a) whether a survey had been con-
ducted for construction of Belgaum-Raichur 
railway line; 

(b) if so, the details thereof; and 

(c) the stage at which the matter stands 
at present? 

THE MINISTER OF RAILWAYS (SHRl 
GEORGE FERNANDES): (a) No, Sir, 

(b) and (c). Do not arise. 

Overbridge at Vapl Station 

4252. SHRI ARJUNBHAI PATEL: Will 
the Minister of RAILWAYS be pleased to 
state: 

(a) whether there is any proposal to 
construct an overbridge on the crossing near 
Vapi Railway Station on Western Railway; 

(b) if so, when work is likely to be 
started; and 

(c) if not, the reasons therefor? 

THE MINISTER OF RAILWAYS (SHRI 
GEORGE FERNANDES): (a) Yes, Sir. 

(b) and (c). Work can be taken up, only 
after the State Government acoords approval 
to the drawing furnished by the Railway and 
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the estimate for the work is finalised. 

Induatrlal Licence. Issued In Himachal 
Pradesh 

4253. SHRI K.D. SUL TANPURI: Will 
the Minister of INDUSTRY be pleased to 
state: 

(a) the number of industrial licences 
issued in Himachal Pradesh during the last 
three years; 

(b) the number of Industrial hcences 
utilised and how many of them remain to be 
utilised; 

(c) whether any complaints have been 
received about the misuse of Industrial li-
cences;and 

(d) if so, the action taken thereon? 

THE MINISTER OF INDUSTRY (SHRI 
AJIT SINGH): (a) and (b). Nine industrial 
licences were issued during the last three 
years Le. 1987 to 1989 for setting up units in 
Himachal Pradesh. An industrial licence is 
granted with an initial validity period of two 
years within which the entrepreneur is ex-
pected to commence commercial pmduc-
tion. However, further extensions In the va-
lidity period of the industrial lICences are also 
granted on justifiable grounds. Monitoring of 
the progress of imp'lementation of industrial 
li~nC8s is done by the State Government 
concerned and the MinistrieslDepartments 
administratively concerned with the industry 
in question in the Central Government. 

(c) and (d). No complaint has been 
raceived by the Department of Industrial 
Devebpment about the misuse of industrial 

licences issued for projects in Himachaf 
Pradesh. 

Loco Workshop at Warangal (A.P.) 

4254. SHRI M. BAGA REDDY: Will the 
Minister of RAILWAYS be pleased to state: 

(a) whether there is a proposal to start 
a loco workshop at Warangal in Andhra 
Pradesh; and 

(b) If so, when it is likely to be started? 

THE MINISTER OF RAILWAYS (SHAI 
GEORGE FERNANDES): (a) No, Sir. 

(b) Does not arise. 

Pressure for buying Gas Chulah from 
LPG Dealers 

4255. SHRI CHIRANJI LAL SHARMA: 
Will the Minister of PETROLEUM AND 
CHEMICALS be pleased to state: 

(a) whether LPG dealers compel con-
sumers to buy gas 'Chulah' from them while 
gIving new gas connections; and 

(b) if so, the action taken against such 
gas agencies? 

THE MINISTER OF PETROLEUM AND 
CHEMICALS (SHRI M.S. GURU-
PADASWAMy): (a) and (b). The customers 
are at liberty to purchase hot plate from any 
source provided it bears lSI mark for reasons 
of safety. The distributors have standing 
Instructions not to insist on purchase of hot 
plate and are required to display a notice in 
their showrooms that it is not obligatory for a 
customer to purchase hot plate from the 
distributor releasing the connection. Besides, 
the Marketing Discipline Guidelines also, 
interalla provide for penal action against 
those distributors who indulge in such mal-
practices. 




